IDBI Asset Management Limited
CIN: UG5100MH2010PLC199319
Registered Ofﬁce >DBIT\wer WTC Complex, Cuffe Parade, Colaba, Mumbai - 400005
rate Office: r, IDBI Tower, WTC Complex, Culfe Parade, CuIaLA Mumbai - mODUS
Tel: (022) 66442600 Fax: EU?Z)u6442501 Website: www.idbimutual.co.in E-mail:

NOTICE CUM ADDENDUM NO. 19/2021-22

CHANGE IN ADDRESS OF OFFICIAL POINT OF ACCEPTANCE
Investors are requested to take note of the change in address of the official point of acceptance {*POA) of
the schemes of IDBI Mutual Fund as under

Location Current Address New Address Effective Date
KFin Technalogies Pvt. Ltd. KFin Technalogies Pvt Ltd.
e 304-A1, 3rd Floor, North Block, | 10/D Extension 2, Vaimiki Chowk, | November 01,
Jammu - 180004, State - JBK | Gandhi Nagar, Jammu — 180004, | 2021
State - J&K

This Addendum shall form an integral part of Stalemem of Additional Information, Scheme
Document | Key all the schemes of IDBI Mutual Fund,
as amended from time to time.

For IDBI Asset Management Limited

{Investment Manager to IDBI Mutual Fund)

Place ; Mumbai Sdr-
Date : Octaber 22, 2021 Company Secratary and Compliance Officar

Statutory Details: IDBI Mutual Fund has been set up as a trust sponsored by IDBI Bank Limited with
IDBI MF Truslee Company Linited as the Trustee (‘Trustes” under the Indian Trusts Act, 1862) and
with IDBI Asset ManagementLimited as the Investmeni Manager.

Mutual F full

SATURDAY, OCTOBER 23, 2021

FINANCIAL EXPRESS

WWW.FINANCIALEXPRESS.COM

el BNP PARIBAS
W MUTUAL FUND

investment Manager: ENP Paribas Asset Management india Private
Carporate identity Number (CIN): USS851 MHZO03PTC 142

(BMC)

MB'T

MAHALAXMI RUBTECH LIMITED
(Corporate Identification Number: L25130G1991PLC016327)

Rogistered Offics: 47. New Cloth Market, Ahmedabad - 380002, Gujarat, India;
Corporate Office: Mahalaxmi House, YSL Avenue, Opp. Ketav Petrol Pump, Polytechnic Road,
Ak Aeteted 2501 il g Tl Mo 01,14 0TSO, e 81 20 400005

mal net; Website: com
Contact Persnn . Kevin Dhnsve, Company Secretary and Compliance Officer.

OWNERS OF EQUITY SHARES OF MAHALAXMIRUBTECH LIMITED
This post buyback public announcement (“Post Buyback Public Announcement”) is being made pursuant to
Regulation 24{vi) and ather applicable provisions of the Securities and Exchange Board of India (Buy-Back of
Securties) Regulations, 2018 for tho time being in foroe (*Buyback Rogulations'). This Post Buyback Public
ti 116, 2021 and the Latter of
Offer dated September 16, znz| ["LOF"). Capitalized terms used but not dsfined in this Post Buyback Public
LOF.

1. TheBuyback
1 Mahalam Rubtech Limited (“Company") had announced a buyback of 27,00,000 {Twenty Seven Lacs) fully paid-up
equityshares offace value of C1Desch ( Eculy Shares') o the Company Buyback') ata priosof 70 (Rupess Sauenty

POST BUYBACK PUBLIC ANNOUNCEMENT FOR THE ATTENTION OF THE SHAREHOLDERS / BENEFICIAL

Registered Office: Crescenzo, 7" Flaor, G-Block, Bandra Kurla Complex, Bandra - East, Mumbai - 400 £51.
aribasmpin - Toll Free: 1800 102 2595
NOTICE CUM ADDENDUM

cum Capital

40/2021
(IDEW) under the designated Schemes of BNP

IDFC

IDFC Limited
CIN: LEST91THISITPLCD37415 Email: \lkb@lr"[ ‘oom Wabsite wwnw idic. com
Registerea Office: 41 fioor, Capile T 555, Anv S, T 1 Ka Kutlrup,
Teyrampet, Cheneai - 500 018, Tel: +01 44 4564 4000 Fax: +91 44 4564 4022
1007, 31 e Emsy b o
Murminei - 400021, Tel: +31 22 4222 2000 Fax: +31 22 2654 0354,
NoTIC

Pursuant 1o Regulation 29(1) read wilh Reguiation 47(1)(z) ofthe Securites snd
Exchange Board of India (Listing Obfigations and Disclosure Requirements)
Regulations, 2015, notice is hereby given that the 153rd meeting of the Board of
Dretors o IDFG Limitea il be el 1 Tuestay, November 09, 2021 Wi

e Trustees ofthe FUnd hae approved distrlbutlon under Income bution e

inter ala, the following
() Unaiigitad Financial Results (s.;memnm Umﬂed "Review by Auditors) 1o the
quarter and half year ended September30, 202
The notice of this meeting is also awmlabie on the Company's website
com and aiso on the Stock Exchange's website viz. National Stock
dia Limi imited wrwubseind

For IDFC Limiled
Sdi-
Mahendra N Shah

Company Secretary

foltowirig Schemes at the stated rate per unit subject to avaitable
wed Thursday, October 28, 2021 s the Record Date
Name of the Scheme Name of the Plan/Option Nm&:;::::;:m:;; i;",_z)ou P'::’;::ﬂ“;f() ‘
ENP Paribas Multi Cap. | IDCW Option 20890 007
| Fund | Direct Plan - 1DCW Option | 24979 w7 |
BN Paribs Substantal | Regular Plan - IDCW Option | 162318 007
Equity Hybrid | Birect Plan - IDEW Option 173768 007

#ar the immediately following Business Day,
# The distribution wi
the distributable sur

hat day is not a Business Day

Be subje availability of distributabie surplus and may be Loy

lus available on the Rerord Date.

*Nef, diStibUTION Amount witl e pait 10 thie Unit Nolters Urider respective categories after deducung applicabte

taxes. if any.

For the gnits held in physical farm, amount of distribution will be paid to alt unit holders whiose names appear

In the récorids of the Reglstrar at the cio 55 hours on the recond date and for units held in dem:

form, the names appearing inthe ben LT WIth Ene DEpOSILory a5 On The record date Snall

be considered.

Pursuant to distribution under IDCW, NAV of the IDCW option of the scheme(s)

would fall to the extent of payout and statutory levy (if applicable).

{BNP Paribas Mutual Fund ('the Fund’),
(KIM) for the Schemes of the Fund:

r. depending on

1. Notice cum Adder rement Of Additional
r:hemz ﬂnrs\mnn! mnnmn Key

A i if i

Irvestors are requested to note that with efféet from Monday, October 25, 2021, the lgad strueture for BNP

Paribas Dynamic Equity Fund shall be as below for prospec

Investments,

TATA Power-DDL nyites tenders as per following details:

Last Date & Time
of Bid Submission/
Date and time of
Opening of bids

_ Estimated | Availabilt
‘Tender Enguiry No. CosUEMD|  of Bi uny

Work Desaription ) | Document

TPDDL/ENGG/ENQI200001346/21-22
Rate Coniract for Supply of Single
Phase Stati Energy Meters
TPODL/ENGG/ENQI200001345/21-22
Rata Contract for supply of DT Mater
Wiring Kit of various Ratings

TPDDL/ENGG/ENQI200001342121-22
Ratte Confrack for prosurement of safe &

B.80 Crsl

16.11.2021;1600 Hrs)
710000 | 28102001

16.11.2021,1615 Hrs

1.20 Crsi
75,000

16.11.2021:1600 Hrs!)

26102021 15 11200114700 s

65 Lacs

221 |16.112021:1600 Hrs/|
2z | 02

171120211700 Hrs

Existing Exit Load
®  (funits of the Scheme are redeemed or &
out up to 10% of the units {the Limit) v
12 months from the date of alistment. N
® [funits of the Scheme are redeemed or switched | ®

Revised Exit Load (w.e . October 25, 2021)
IF units of the Senieme are redeemed or switched
out up 1o 10% of the units (the Llimit) within
1 manth from the date of allotment il

el | @

If units of the Scheme are redeemed o switched

| Comgtéte tander and corrigendum dacument is available on our
s X Zone —+°
‘ Contracts - 01166112222

aut i excess of the Gimit within 12 morths frem
the date of allotment - 1% of the applicable NAY;

out. in excess of the limit within 1 month from
thedate of aliotment - 1% of the applicable NAV;
IF units of Scheme are redeemed or switched out

FORM A
PUBLIC
egulation & of the Insolvency and Bankruptcy Board of India

(Un
(Insdivancy Resolulion Process or Gorporate Persons) Reguiatons, 2016}

™
s

The total

Buyback was £18,90,00, o Eighteen Crores Ninety Lacs oaly) ekcluding the
48, appi il goods and service Lax, stamp duty,

eft.
23 TheRegistrar
which is approximately 3.49

of104 valid bids for 94,26,
imes the maximum number of Equity Shenes proposed to be baught back. The delails of
below

arbitrage exposure);and fixed income instrumes

Investars understand that their principal will be at
Y HIGH RISK

Only) per Equity Share, payabl amountof T 1890, Eightsen Crores Ninety » Ifunits of Scheme are redeemed or switched vt | ®
Lacs on]{*Buyback Offer Size”) the Ekgin ity Shares as on Friday, August 27, 2021 after 12 months from the date of atlotrent - L [ after. 1 month from the date of aflotment - Nit FOR THE ATTENTION OF THE CREDITORS OF
[e Hocord inle? g viz. beoke Mo load will be charged on units (ssued upan | Mo load will be charges on units issued wpon | | ekl L L LS
goods and servics tax. stamp duty,eto. from al he exising Sevatutiars | bonefnl we of Equiy Shares, on a eetnveserem o csmpoi:of dlspsbation vrslep same e o acmount of d Sesibutiomurdersame RELEVANT PARTICULARS
12 Theaumawonus\zewnsu!ummw‘ia'n;zoﬁ“f. . IDCW aption. Transaction charges, If applicable, shatl | IDCWW option: Transactian charges, if applicable, shall corparate debTa 5 : .
theaudid sancaion and conslted nancil stataments o meCcmpany Tor the ﬁnamal yearenoed Vi 51 I deductid: Mot Lnac wil be chirge on svitches | be deducted. Mo exitload will be chacged onswitches | | 131 rmry‘u;-r»m:;mnaeaenwws Registar o Companies, Kolkata
2021 respectivel and the Buyhack Reguiations, between options uf the same plan ef the Fund. between options of the same plan of the Fund, Bl ol - 1
13 The Gompany adapted the tender offer melhod for the purpose BfEuyhack TheBuvback was i Carparald ida u?'“f “mo':d'm iy LZB109WB 194EPLCTTSZ04
“Machanism for acquisition of shares through Stock Exchange’ notified by the Securities and Exchange Board of india NP Paribas Dynamic Equity Fund Riskometer for the Scheme™~ ot £ Jrps "’M' mmm“pm
41 s ulr IR CFD IPOLIGYCELL 1 /2015 <afeApr 13, 201564 Wi It 10 CFOIDCRACIRP2016151 {7 pen ended Dynamic Asset Allocation Fund s P ; ey
datec Dacemoer 09, 2016. For wbleon vestorwhi are b & & nscluency cor il gale D o0t TSt
1.4 The tendering pericd for the Buyback Ofer opened from Wlﬂm!gg;c. September 29, 2021, and closed on Tuesday, suteble for Iwestors weheare Secldng Wogers :g% ,esw";";,"mp’“;;;m; el ' H
October 12,2021. @ Wealth creation in Lang term T 7. Estratad dats of elosure of insohensy  19-Apr-2022
2. Details of Buyback o Investments in & dynamicatly managed portfolio of |fesoiton process L -
21 z::rgumpawy has completed buyback process and has accepled 2 lotal of 27,00,000 Shares 2l & price of T70L per ity and oy Felated i hatruriants fincluding = gg & Name e WG i

| esclubon pofossional BBy -0 o

G | Acdross & emal o the e 122 Dugriy Apariments, B
| s gofssonsl s rogerd 7 Bungaos \erom, peletrie]
with the Board M -

‘Email: juncjagr

ish31@gmail.com

*investars should consult their financial advisers if in doub about whether the product is suitable for the

The communication of acceptance f rejection has been dispatched by the Registrar to the Buyback, via.email fo the
relevant Elighle Shareholders (who have their email IDs registered with ihe Company or the depositanes) on
22nd October, 2021
25 The setlement of all valid bids was completed by the Indian Clearing Corporation Limited (*Clearing Corporation”} on
2 oher, 2021, Clearing Corporation has made direct funds: Davwl o Eligible Shareholders who's Equity Shares
have beer pled under the Buyback. If Eligibl detals were not available or i the fund
ramsfer instruchon were rejeced by Reserve Bank of Imi:a#ladava'vl benk. due fo any reasan, then such funds were

48 Dpnl gy Sien aceped it Sl wore il s i K i ey S
1206650001715721. The unaccepted doleralized Equly Shaes war retumed (0 respecive Solor amber

No. of Equity Total shares |No. of shares | % response *basls sefreme parifoli 21

Particulars Shares reserved | :{aﬂ: tendered reé‘fer;edl\n (ab] B. Change in address of Official Points of Acceptance of Transactions (QPAT):

in Buyback pplications o “’['h]“ o Investors are requested o note the ehiange i address of the following Official Point of Acteptance af Transactions
(OPAT) Fin Technologies Private Limited, Registrar & Transfer nts e f November 01 A

PR I P o ST T P (OPAT) of KFin Technologies Private Lifited, Registrar & Transfer Agents wie.f Novernber 01, 2021 ‘
Small Shareholders [ Branch | Old Address [ New Address ]
General categol 22.85.000 B BT | 2285000 7T /0 Extension 2, Valm Gandh I
of ofh mi,.“}, Jamay | 904-A1, 3% Floor North Block Jammu~- 160 004 | LD1D Exension 2 Valmik Chowk Gandhi Nagar

other shareholders Jammu - 180 004.
Total Z7,00,000 04 94,6445 | 27,00,000 349.12% . )
34 Allvald bid o e Buyback Reguiations and the LOF. Note: This Hotice-cum addendum forms an integral part of the SAl of the Fund, SIz and KIM read with the addenda

Issued thereunder ALl other terms and conditions & mentioned in the SAL SID and KI rer
For BNP Paribas Asset Management India Private Limited.
(investrient Manager 9 BNP Paribas Mutual Fund)
S+
Authorised Signatory
MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS,
READ ALL SCHEME RELATED DOCUMENTS CAREFULLY.

unchanged

Date : October 22, 2021
Place : Mumbai

10| Addre na IAddress: Units 703 & 704, Tth Flzor, Tower &
carfespondence with the intarim Peninsala Corporats Park Bangalrao Kadam
resclution professianal IMirg Loiwer Parel Wumbai 400013

b} of sub-secon (64 of section 21,
ascertsined by the inferin resciuion

sionsl
13 Names of Insolvency Profassionals
1gentiied 1o aet 25 Aumorsed
Repraseniatie of wadiors n a dass
(Three names for each class)

ol Applicatle

Wb Tirik: hilpsbbl.goviniomendowdoads
Physical A

ailabie al;_

a1
The crcitars o,
et oo e S MOR T B T B R . o s
mentianed againstentry o 10

“The- Bancial crediors shall subral thelr caims with srcaf by olectianis means anly. Al ather

ied. the ety No. 12, shall

custodians by the Clearing cwpmanonnn ind Octobe Equity Shares wers tendered
27 The extnguishment of 27.00,000 Equity Shares acospied ol Buyback is cumently under process and wil be
nor 2021

3. Capital Structure and Shareholding Pattern Place: Mumbai Glish Slrram J"’“!“
a1 [ the i zzg:m" Interim Resoldion Professianal
Particulars Pre Buyback® Post Buyback™
e arquty (20910 e orcquny M8 Ve ©
harks Each (in ?) hates Each (in?)
Authorized Share Capital] 2,50,00,000 25,000,000 250,00,000 25,00,00,000
Tosted, Subsarbed TR TR0 108227 TRIZTR0
and Paig-up Capital
“As onthe date of Letter of Offer
“Sul
fustie e ot Exi o POLYCAB INDIA LIMITED
Buyback Registered Office: Unit 4, Plot Number 105, Halol Vadodara Road, Village Nurpura, Taluka Halol, Panchmahal, Gujarat - 389350
T — Equity Shares * Eopunv Shar;s . Corporate Office: Polycab House, 771, Mogul Lane, Mahim (West), Mumbai, Maharashtra - 400016
S| Name ot the Sharoholders Shoras Racooted | Accepted asatof [ ACERELASS GIN No: L31300GJ1996PLC114183 Tel.: +91 22 67351400 Website: www.polycab.com E-mail: shares@polycab.com
o. under the Buyback] ot total Equity Buyback Equity
Shares bought back = = r = -
_ Shares Extract of unaudited consolidated financial results for the quarter and six months ended 30" September 2021
Rahul Jeetmal Parekh 713409 26.42% T2
7| Anand Jeetmal Parekh 685446 539 45% (& Milion, kst e shat dita)
Jggtmal Bhoorchand Parekh 48789 BOT% 55%
[ [Ramladev Jeetmal Pareki Z 11570 BAT 3% Quarter ended Six months ended
Dile ﬁﬂi'iﬁﬁ“m ggg ﬁ% 3;;‘5 Particulars 30Sep21 | 30Jun21 | 30Sep20 | 30Sep21 | 30Sep20
iahalexmi Calchem Prvals [ ¥ o =y Unaudited | Unaudited | Unaudited | Unaudited | Unaudited
o Secuilles Pvi L K % 4% Total Income from O 3155226 | 1905810 | 2146423 | 50,610.36 | 31566.46
2 eemalt :‘:@‘TEL’:‘;LE"'?MF) --;433 ! 2;;: -:722; Net profit for the period (before tax and exceptional item) {refer note 3) 2,663.32 981.99 2,679.70 3,645.31 3,175.39
T P Tt i s o Net profit for the period before tax (after exceptional item) frefer note 3) 2,668.02 96199 | 287900 | 3,64581 5,270.57
7 | Jeeimal Rahulkumar HUF 35,724 132% 34% Net profit for the period after lax (after exceptional item) (refer nole 3) 2,00529 752 62 2,215.50 2,757.91 3,301.05
2z n: 27‘5% 0 Total Comprehensive Income for the period
n mpan ! 3 : .
“ A (Comprising Profit for the period fafter tax) and Other Gomprahensive 198620 72557 | 226733 | 2n3rr | 66425
Category *Pre- Buyback "*Post Buyback Income (after tax))
Nazetiharas;: | insheaxmting{ " iNo:ctShanes %é: 3{"; id Equity Share Capital (Face value of 2 10/~ each) 149256 | 1491860 1,489.78 1,492.56 1,489.78
capital capital Reserves as shown in the Audited Balance Sheet 46,048.21
Promoter and Promoter Group 9543733 7240 7084774 8871 Earnings Per Share (of  10/- each) *
Public 3%.76502 780 3535501 BB a) Basic 1327 4.96 14.81 1823 22.70
Total 1.33,20.275 100 1,06.20,275 100 b) Diluted 13.19 4.94 14.75 18.11 22.62
sonthe clocrLaterol Uk *nol annuakised for quarters and six months
4. MANAGER TOTHE BUYBACK Notes
SAFFRON] 1) The above consolidated financials results have been reviewed by the Audit Committee and approved by the Board of Direstors at its meeting held on 22 October 2021
o AFFRON A APML ADVISORS PRIVATELIMITED 2) Aaditional information of standalona financial resuits is as follows: 1 Millorn)
605, Sixth Floor, Centre Point, Andheri-Kurla Road, Quarter ended Six months ended
J.B:Nagar Andheri {East), Mumbai- 400.05%
Tol.No.: +81224082 0141915, Rorsoujars 305ep21 | 30Jun21 | 30Sep20 | 30Sep21 | 30Sep20
FaxNo.: +§122 40820999 i L i L i i
Emailid: buybacks @saffronadvisor.com Total Income from Operations 3015053 | 18,659.34 | 2124990 | 4881687 | 8151511
Website: v saffronadvisor.com
vestor [Net profit for the period before tax 2,609.50 969.35 2,758.65 3.578.85 3,107.97
EBI Registration Number: INMO000 11211 i{ i 7
Contact Parson: AmitWaglelGauray Khandehea | Net profit for the period after tax 1,980.02 750.59 2,120.91 2,73061 3,243.67

The Board of Directors of the Company acospts responsibiity for all the informatin contained in this Post Buyback Public
Announcement.

LOF.
Far and on behalf of the Board of Direclors of
Mahalaxmi Rubtech Limited
Rahul Parekh Anand Parekh
Sdi- Sdf-

Managing Director Jt Managing Director
DIN - 00500328 DIN - 00500384

Company Secretary and Compliance Omcar
1CS| Membership Number, ACS 60857

3)
4)

Exceptional item adjusted in Statement of Profit and Loss in‘accordance with Ind AS.

wwuw.nseindia.com), Company website {www.polycab.com) or scan below QR code.

The above is an extract of the detailed format of quarterly/nalf yearly financial results filed with the Stock Exchanges under Reguiation 33 of the SEBI (Listing and
Other Disclosure Requirements) Regulations, 2015, For full format of the quarterly/hall yearly financial results, visit Stock Exchanges website (www.bseindia.com,

For and on behalf of the Board
Sar-
Inder T. Jaisinghani

tinencil@ @ . 00 @

: Place: Mumbal Chairman & Managing Director
;Lﬁf&:‘:.’fﬂ%fgm E - Date: 22 Qotober 2021 DIN: 00309108
Kolkata




